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2. Corridor Land 12898
Private Land 101.88 Govt. Order issued by
Govt. of Tamil Nadu for
107.53 acres
Govt. Land 27.10
Water 'In principle', NOC for use of sea water received from Tamil Nadu Maritime
Board.
Fuel This UMPP is based on imported coal. Coal is to be arranged by developer.

During the meeting held on 17.03.2017 Hon'ble Electricity and Non-
Conventional Energy Minister of Tamil Nadu suggested to explore feasibility
of the conversion of project as a domestic coal based UMPP. Possibility
of developing the UMPP on domestic coal is being explored.

Clearances + EC for Main Plant is issued by MoEF, Gol on 30.09.2013.

+ Environmental and CRZ clearance for Captive Jetty at Panaiyur,
Kancheepuram issued by MoEF, Gol on 30.11.2012.

+ Stage-1 Forest clearance (24.29 acres) issued by MoEF, Gol on 07.12.2012.
* Clearance from AAI obtained on 21.12.2009.

Power Tamil Nadu (1600 MW), Karnataka (800 MW), Maharashtra (400 MW),
Allocation Andhra Pradesh (400 MW), Uttar Pradesh (300 MW), Kerala (300 MW) and
Punjab (200 MW).

Draft SBDs are under approval of the Govt.
Additional power generation
895. KUMARI SELJA: Will the Minister of POWER be pleased to state:

(a) the target of additional power generation for the current Five Year Plan

period, year-wise;

(b) the annual target of contribution from the Central, State and private sector

power generation facilities;

(¢c) the details of the actual addition made in power generation during the first

two years of the plan period;
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(d) whether it is a fact that the targets of annual capacity addition have been

missed; and

(e) if so, which sector, out of the Central, State and private sectors, has shown

slippages and the reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF POWER (SHRI PIYUSH
GOYAL): (a) The 12th Five Year Plan for the period 2012-2017 ended on 31.03.2017.
Thereafter the concept of Five Year Plans have been done away with. However, for the
year 2017-18, the generation target is fixed at 1,229.40 Billion Units (BU).

(b) The annual target of contribution from the Central, State and private sector
power generation facilities is 6,180 MW, 3,810 MW and 3,181.15 MW respectively
during 2017-18.

(¢) The actual generation capacity addition made during 2012-13 and 2013-14,
the first two years of the 12th Plan period was 20,631.8 MW and 17.825.01 MW

respectively.

(d) and (¢) Against the target of 88,537 MW during the 12th Five Year Plan, a
capacity addition of 99,209.47 MW was achieved. Thus, the target for 12th Five Year

Plan has been over achieved.
Debt of power distribution companies
+896. SHRI MEGHRAJ JAIN: Will the Minister of POWER be pleased to state:

(a) the details of debt, profits and losses of power distribution companies

during the last three years;

(b) whether Government-owned power distribution companies are increasingly
more in debt than the privately-owned power distribution companies and if so, the

details thereof and the reasons therefor; and

(¢) whether Government is taking any steps to reduce burden of debt of power

distribution companies, if so, details of steps taken, and if not, the reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF POWER (SHRI PIYUSH
GOYAL): (a) As per Report on Performance of State Power Utilities' published by Power
Finance Corporation (PFC) Ltd., the aggregate losses and total outstanding debt for

TOriginal notice of the question was received in Hindi.



